LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
REVISED LIST OF BUSINESS

Monday, 26 March 2018 / 05 Chaitra 1940 (Saka)
2.00 PM

1. Question Hour :
Starred Questions as shown in the separate list to be asked and replies given.

2. Special Mention(Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair :

1. Shri Raju Dhingan 6. Ms. Rakhi Birla

2. Shri Jagdish Pradhan 7. Shri Mohinder Goyal

3. Shri Sahi Ram 8. Shri Raghuvinder Shokeen
4. Shri Pawan Kumar Sharma 9. Shri Girish Soni

5. Shri Manjinder Singh Sirsa 10. Shri Narayan Dutt Sharma

3. Government Resolution (Rule-90) :

Shri Rajender Pal Gautam, Hon’ble Minister of Social Welfare to move the following Resolution
under Rule-90 :

“The Legislative Assembly of the National Capital Territory of Delhi in its sitting held on 26 March 2018
resolves:

That having noted with serious concern the plight of officers of Delhi Administration Subordinate
Services (DASS) Cadre, who have been facing acute stagnation at all levels due to long pending
restructuring of their cadre and resultant lack of promotional avenues, our Cabinet approved the
proposal for restructuring of DASS cadre vide Cabinet Decision No.2283 dated 31.12.2015.

That to our utter dismay, this Cabinet Decision could not materialize till now, even after lapse of more
than two years due to lackadaisical and indifferent attitude of the officers responsible for examining such
service matters and placing proposals before appropriate authority for approval/implementation.

Further, now having realized with great dissatisfaction that these authorities have overlooked the need of
the hour and miserably failed in providing an efficient state administration of dedicated and motivated
workforce to serve the people of Delhi, this House resolves that:

Pursuant to Cabinet Decision No.2283 dated 31.12.2015, DASS Cadre be restructured and parity
between DASS cadre and CSS Cadre as mentioned in para 5 of the Cabinet Note be established
immediately without any delay. Since the employees of Steno Cadre are also facing acute stagnation
similar to DASS cadre, it is also resolved that Steno Cadre also be restructured on the pattern of CSSS
cadre of GOI. All procedural formalities for amending the DASS Rules, 1967 and restructuring of DASS
and Steno Cadre be completed by the Services Department exactly within a month from the date adoption
of this Resolution by the House.

Further, this House also resolves that the proposal be considered by the Hon’ble Lt. Governor, Delhi on
priority and approval be accorded for its expeditious implementation.”

4. Discussion on Annual Budget (2018-19) :
Members to take part in discussion on Annual Budget (2018-19) presented by Shri Manish Sisodia,
Hon’ble Deputy Chief Minister on 22 March 2018.
Delhi C. Velmurugan
26 March 2018 Secretary
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